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LAY NOTE BEFORE THE HON'BLE MEM

I•BER

NATIONAL GREEN TRIBUNA

ted below by post from

EASTERN ZONE BENCH, KOLKATDate:06.09.2023

Received ten number of judicial case files as enumJudicialSection,NGTPB,NewDelhi..AS|st|r*13.

Sl.NO. Case Number Case Title Dattrat OresferringeCase82023
Fixed by THEHon'bleBench.atpB0809.2023

1

1 OANo.609/2022/PB DR. SUBHASH  KUMARVs.STATEOFJHARKHAND&ORS. 18 0.8 2023

08 09.2023
2 OANO.q]9n!ffL2./pB KRISHNA CHOUHANVs.STATEOFJHARKHAND &ORS. 1 •0.08 2023

08 09.2023
3 OA SHANKAR DAYAL 1

08 2023 12 09.2023

NO]ee/2!m:2./pB MISHRAVs.STATEOFBIHAR

4 OA SURENDRA PANIGRAHl 21..)

No.05/2023/PB Vs.STATEOFODISHARAMROOPRANA

08 2023 29.08.2023Sincethisdatealreadypassed,thiscasemaybelistedon.27.09.202307082023
5 OA

2 1..08 2023

NO]2:]nflr2:2ipB Vs.STATEOF BIHAR

6 OANo.735/2022/PB MUJIBUR RAHMANMALIKVs.STATE0FWESTBENGAL 2 1..208 2023
Since this date,already,passed,this,Casemaybe)listedonF.27.09.202320092023

7 OANo.511/2022/PB CHANDRASHEKHARKHAWADEVs.STATEOFJHARKHAND &ORS.

08 2023

\, 2109 2023

8 OANo.4]5|2!02:2|PB A. AllVs-STATEOFWEST BENGAL 22..08 2023

1

1 06.11.202308112023

9 OANo.181/2022/PB DINESG  PRASADCHAURASIA&ORS.Vs.STATEOFBIHAR

I
22..08 2023

10 OANo.441/2022/PB SIDHNATH TIWARlVs.STATEOFBIHAR 22..

OA-138/2023/EZ



t.

i

Submitted for kind perusal and appropriate direction to re-number these cases
at this Bench and list on the date as directed.

I

Submitted please.
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